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SHRI GURUDAS DASGUPTA : I want to inform the House that the entire State of Assam today is in the grip
of a general strike. I call it a bandh. But since there 1s a little allergy on the word of bandh, I do not use it. The
total Assam has come to a halt. The bandh has been called by the Oil Field Protection Sangram Samiti of Assam,
which consists, [ am glad to say, all the political parties. Even the Government of Assam has expressed the
solidarity with the demand of the bandh. Therefore, today, a holiday has been declared there. The reason is very
simple, and I would like the Government to respond to it. The issue is relating to the leasing out of Amguri Oil
Field to a foreign corporate multi-national company by the Minister of the present Government although it is
said that the decision was taken by the earlier Government.
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MR. SPEAKER: Prof. Malhotra, why are you interrupting him?
... (Interruptions)
MR. SPEAKER: You are not bound by his statement.
... (Interruptions)
PROF. VIJAY KUMAR MALHOTRA : This Government has done it. ... (Interruptions)

MR. SPEAKER: Do not be allergic. You are not bound by his statement.
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SHRI GURUDAS DASGUPTA : The point is simple. The decision might have been taken by the
earlier Government but this Government had its own power to reverse the decision. That was not
done. Why? ... (Interruptions)

The ONGC had carried out primary exploration.
MR. SPEAKER: Please be brief. There are many hon. Members who want to raise important issues.

SHRI GURUDAS DASGUPTA : The whole country knows that the ONGC is a cash rich company.
It had the resources to explore, develop and expand the Amguri Oilfield. Therefore, there is no
reason why when the ONGC had been allowed to do the primary exploration it has been handed
over to a private Canadian multinational company. I would like to know the reason from the
Government. The Government has the discretion either to respond or not to respond but I have a
right to demand an explanation.
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The Common Minimum Programme on which we stand united to support the Government
categorically says that there would be encouragement for profitable public sector enterprises.

MR. SPEAKER: Please try to conclude. This is not a discussion.

SHRI GURUDAS DASGUPTA : Why has the Common Minimum Programme been violated? Why
is Assam on strike? Is this the way in which the Common Minimum Programme is going to be
honoured by the present Government? ... (Interruptions)

PROF. VIJAY KUMAR MALHOTRA : Are they going to bite also?
MR. SPEAKER: Nothing will be recorded.

(Interruptions)™ ...
MR. SPEAKER: Shri Jaswant Singh Bishnoi.

... (Interruptions)
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MR. SPEAKER: An hon. Member has given an important notice about wildlife poaching which is
going on in our country. Please do not interrupt.
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